
FORM B

PROOF OF CLAIM BY OPEUTIONEI CRI]DITORS EX( LP I' WoRKMI'N ANI) I]-!1PI 0\'I.I,S

(ttnder Regulation 7 oJ the In.solvencv and Bankruplt'.t Bourd o/ lndiu tltr.rolt't'nc'.t Re*tlrttittn

Process for Corporate Persons) Regulations, 2016)

lDurel
To
RAJEEV BHAMBRI
The lnterim Resolution Professional / Resolution Proftssional

SCO NO 9,2nd Floor, Jandu Tower. MillerCani. [-udhiana-l'1 100-i

From
C.S.TRADING CO
I157, VEDANTNAGAR NEARGEETA BHAWAN MOCA I12OOI

Subject: Submission of proof of claim.

Madam/Sir.

ANJALI BANSAL PROP OF G.S.TRADING CO. hereby submits this prool of claim in

respect of the corporate insolvency resolution process in the case of'soHRAB SPINNIN(;

MILLS LIMITED. The details l'or the sarne are set out belo$:

I NAMF, oF oPERATIONAL CREDIToR C.S.TRADINCJ CO

Z, IDENTIFICAT|oN NtlMlll,R ( )l

OPERATIONAL CREDI'tOR

(IF AN INCORPORATED BODY PROVIDE

IDENTIFICATION NUMBER AND PROOF OI:

INCORPORATION. lr e pnnnr.nsHtp rlt
INDTVrDUAL PROVII)r- lt)EN III l( ,\ llo\
RECORDS' OF' ALL THE PARI-NIIRS 0R I III:

INDIVIDUAI )

l,R( )l,lt ll. I ( )R

3. ADDRESS AND EMAIL ADDRESS OF

OPERA'TIONAL CRF:DITOR I'oR

CORRESPONDENCE

II57. VEDANT NACAR NEAR CI-,F-I'A

BHA\\'AN MOCA I]]OO I

\\ I \l Lrt\\\ rt lSll rl (,\l \ll .( ()\l

4. ToTAL AMOUNT OF CLAINl

(INCLUDINC ANY INTEREST AS AI THE

INSOLVENCY COMMENCEMENT DATE)

7.5r1.lt80.00

5. DETAII-S oF DOCUMENTS BY REFI]REN(.t:

TO WHICH THE Dt:B I ( AN lll
SUBSTANTIATED.

I.EDCLTR A('('OLINT

W



xPAN number. passport, AADHAAR Card or the identitl card issLred h1 lhe Fleclion

Commission of India

\-

ARTICULARS

6. DETAILS OF ANY DISPUTE AS WELL AS THE

RECORD OF PENDENCY OR ORDER OF SI.]IT

OR ARBITRATION PROCEEDINCS

7. DETAILS oF How AND \\'HtiN l)t-.BI

INCURRED

lRAl)lN(i tlt SS lN t:SS

8. DETAILS oF ANY Mtll uAL cREDIl.
MI.]TI]AL DEBTS. OR (IiHER MIIII]AI-
DEALINGS BET\\'EEN I Hl: L oRt't)RA I I

DEBTOR AND THE CREDITOR \I HI('II I\4AY

BE SET-OFF ACAINS I' IHE CI,AIN,l

9. DETAILS OF:

a. any security held. the value of
security and its date. or

b. an1 retention of title arrangement in

respect of goods or propefties to
which the claim refers

10. DETAILS oF THE BANK ACCOLTNt T1)

WHICH THE AN,IOUNT OF I HL, CLAIM OR AI\\'
PART THEREOF CAN BE TRANSFERRED

PURSUANT TO A RESOLUIION PLAN

NAME: AN.IAl.l BANSAI.
ACCOUN I NO : 55008.17 I 2,.i6

IFSC CODE : SBIN000l 776

lt LIST OF DOCUMENTS ATTACHED TO THIS

PROOF OF CLAIM IN ORDER TO PROVII THll

EXISTENCE AND NON-PAYMF,N I oF ( I,AINI

DUE TO THE OPIIRAIIONAL ( Rl,l)l l olt

Signature ofoperational creditor or person authorised to act on his behall'

Name in ANJALI BANSAL

Position with or in relation to creditor

I I57, VEDANTNAGAR NEAR GEETA BHAWAN MOCA I42OOI



DEC I- ARA'I'ION

I. ANJALI BANSAL PROP OF C S TRADINC ('o. currc'ntll residing al I 157. Vl:l):\\ I

NAGAR NEARGEETA BHAWAN MOCA 142001. hereby declare and state as tbllo\\s:-

l. SOHRAB SPINNINC MILLS LIMITED, the corporate debtor was. at the insolvenc\

commencement date, being the 22day of02 . 2023.. actualll indebted to tnc in the sutn o1

Rs.47,54,880.00

2. In respect ofmy claim ofthe said sum or an) pan thereot'. I harc relied on the docunrcnts

specified below:LEDGER ACCOUNTOF SOHRAB SPINNINC Mlt-LS t.lMlTF.D.

3. The said documents are true, valid and genuine to the best olrnl knouledge. inlirrtratiotr

and beliefand no material facts have been concealed theretitlm '

4. In respect ofthe said sum or any part thereof. neither I nor an\ person. hr tn1 order- to nlr

knowledge Or belief, for my use. had or received an) manner ol satisfaction or secLtritr

whatsoever, save and except the following:
Dare:0310312023

Place: LUDHIANA

VERIFICAI'ION

I. ANJALI BANSAL PROP OF G S TRADINC CO the claimant hereinaborc. do hcrcbl rcril-r

that the contents of this proofofclaim are true and correct to m\ kno\!ledse and beliet'and nt,

material fact has been concealed theref'rorn.

Verified at I I .00on this 03 day of March, 2023
ansa l)

[Note: In the case of company or lintited liubilit.t yttttt'rshi1t. thc tle tlunttirttt und v'ri/ittttirtrt
ShAll be mAde by the direCtortntunuger.\.,.relln ttttrl in tlt'ttr,L rtl rttltt ttttitit't. trtt rtlliLtt

uuthorised for the purpo.\e by the ent itt).

l'-i't'
,Ani.rli 

\nsll



t'rom 01/ 04/ 17

LEDGER
G- S. TRADING CO.

LUDHAINA

SOIIRAS SPINNING MILLS LTD , MELEMOTI,A

lo 3U03/18 ai )': .,

Date Particulars

tsalance B/I
Bill No. 04 Wt. 9100.000
Bill No. 06 lit. 9750.000
Bill No. 09 l,ft. 9088.100
BilI No. 17 ltit. 8125.000
Amount Transferd..
Amount Transferd,,
Bill. No. 24 Wt. 9100.000
BiII No. 27 lit. 9100.000
Amounl Trans ferd. .

tunount of RTGS/NEFT.
Amount Transferd..
Bill No. 36 ilt. 10075.000
B1l1 No. 43 llt. 9100.CCC
Anount Transferd. .

BilI No. 55 l{t. 9360.000
Amount Transferd..
Ch. No.
Amount of RTGS/NEET.
Amount of RTGS /NEET.
Anount of RTGS /NEET.
AMOUNT Of RTGS /NEET.
Amount of RTGS/NEET.
AMOUNT Of RTGS/NEFT.
Amount of RTGS/NEFT.

Credit I Ba.Lance

23,1 4 ,069 .AA
8,96,623.00
9,60,668.00
8,95,510.00
7,59,850.00

8,23, 004.00
8,23,006.00

q tq )lt tn
8,23,0C6.00

8,52,525.AA
3,50,000. c0
2,50,000.00
1, 50, 000. cc

62, 000 . 00
'1 aa,' '-

4 , 2: ,041 ...i
3,00,000.00
i, 00, 000. c0
2,10,000.00

l

DeDi t
(t|l 0 4lt1
t)3 I 09 ltl
t).5 109 /1.1
(t3 lla 11,1

t.8 /ra /r1
21 lta/t]
ir/ta /u
()7177171
(t] l11lt7
t3ltt ltl
t6ltt lLl
16ltt lrl
25 /11/t]
c3lt2/\1
t3l12/t1
11 lt2l11
: A /1.2 /71
cB/01/i8
1.,lal/18
r5l01/18
16 /011t8
cr I 021t8
t2 /0211.8
15lA2lrB
2t /a3 /18

9,_.,
4,46,523 .DA

5, 00, 000.00
8,95,510.00
1 ,64 ,668 .AC
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101,23,539.001 s3,68,659.tt tF 1-,at,,.,.':'..
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Anlali Bansal

fAX flf$z DOB: 251081196!

'I-d.J / FEMALE
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